ANNEX Il

APPLICATION FORM

APPLICATION FOR ENGAGEMENT
OF BANK’S MEDICAL CONSULTANT (ON CONTRACT BASIS
WITH FIXED HOURLY REMUNERATION)
RESERVE BANK OF INDIA, JAIPUR

Affix recent
passport size
photograph
with applicant’s
signature

1. | Name in Full
(In Block Letters) Shri / Smt./ Kum.

Father’s / Husband’s
2. | Name Shri

3. | (@) Address Residence: Dispensary:

(b) Phone No. Landline: Mobile:

(c) E-mail ID

(d) Approximate Approximate Distance from the Approximate distance from the
Distance to the Bank’s | applicant’s Residence (in kms) Dispensary/ Hospital where the
dispensary located at applicant is currently working
Main Office Building (in kms)

Reserve Bank of India
Near Ram Bagh Circle
Tonk Road, Jaipur-
302004

4. | Date of Birth in DD-
MM-YYYY format (as
recorded in School
Leaving certificate) and
Age (as February 01,
2021)

5. | Place of Birth and
Domicile

6. | Nationality

7. | Category

8. | Educational Qualifications:

Sr Degree / Diploma University / Board Year of Percentage /
No Passing Class




9. | Particulars of any other course in medicine completed by the applicant

Sr Course Name Institute Year of completion
No

10. | Details of experience (Only experience gained after graduation should be stated)

Sr Experience From To Period

No Years Months

(a) | In Hospital (As a physician)

(b) | As General Practitioner

11. | Any other factors which the
applicant would like to bring into
account for considering his/her
application

| hereby declare that the information and particulars given by me in this form are true and correct. |
also note that if any of the above information is incorrect or false or if any material information or
particular has been suppressed or omitted therefrom, my engagement is liable to be terminated

without notice or compensation in lieu of notice.

(Signature of applicant)

Place:
Date:



INSTRUCTION

1. All the details in the Application Form are to be filled up completely by the applicant

2. Applications which do not contain the full particulars/incomplete applications are liable to be

rejected.
3. Attested copies of relevant certificates regarding age, educational qualifications,
caste, experience etc. should be attached with the Application Form.

4. If the candidate is working as a Medical Officer for any institution, the details thereof and

working hours therein should be indicated.
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	Engagement of Bank’s Medical Consultant (BMC) on contractual basis with fixed hourly remuneration at Reserve Bank of India, Jaipur
	Applications are invited from eligible candidates to fill up 01 (one) post (Unreserved) of Bank’s Medical Consultant (BMC), purely on contractual basis, with fixed hourly remuneration for dispensary of Reserve Bank of India, Jaipur (the Bank), at its ...
	(ii) Eligible and Interested candidates may apply as per the format given in Annex-III.  Application in a sealed cover should reach the Regional Director, Human Resource Management Department, Reserve Bank of India, Near Ram Bagh Circle, Tonk Road, Ja...
	(iii) The candidates are advised to thoroughly read this advertisement and satisfy themselves about their eligibility before submitting the application.
	5. Modalities of Selection:
	(i) The Bank will conduct an interview for the shortlisted candidates. The Bank reserves the right to raise the minimum eligibility criteria in order to limit the number of candidates to be called for interview. The decision of the Bank in this regard...
	(ii) Applicants shortlisted after the interview will be subjected to medical examination as per prescribed norms and other document verification process before being empaneled as BMC on contract basis. The cost of these medical tests will have to be b...
	(iii) Selected candidates will be empanelled/engaged subject to his/her being found medically fit and on acceptance of Terms and Conditions given in Annex–I and the Code of Conduct given in Annex–II.
	(iv) The selected candidates shall have to enter into an agreement with the Bank before engagement of their service as Bank’s Medical Consultant (on contract basis) with fixed hourly remuneration.
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